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(c) whether keeping in view the 
limited resources of small and medium 
newspapers Government propose to 
introduce licence system of newsprint ? 

THB MI~ISTBR OF STATB OF 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRI V.N. 
GADGIL) : {a> Imported newsprint 
is cheaper at present also as compared 
to the indigenous newsprint except in 
the case of newsprint produced by the 
NEPA Mills. 

(b) Yes, Sir. 

( c) There is no such proposal under 
Government', consideratioo. 

Shlftiag of DDA offices to Vlkas SHan 

381"3. SHRIMATI N.P. JHANSI 
LAKSMI: Will tbe Minister of WORKS 
AND HOUSING be pleased to state: 

<a) whether the shifting of DDA 
offices to Vikas Sadan was io public 
interest; 

(b) whether at the time of shifting even 
tbe completion certificate; bad Dot been 
obtained; 

(c) if so, the date of shifting DDA 
offices to Vikas Sadan and date of issue 
of completion certificate ; and 

(d) tbe action proposed to be tabn 
against persons responsible for this 
lapse 'I 

THE MINISTER OF PARLIA-
MeNTARY AFFI\IRS (SHRI H.K.L. 
BHAGAT): <a> Yes. 

(b) aDd (c). The DDA bave DOt 
beeD obtaining completion certificates for 
tbeir buildiaas in the past. Similarly, no 
certificate was obtained in tbis cue 
also. The sbiftiq started from April, 
1984. 

(d) No action is propoMld. 

Guest Houses rellted by FCI Ia Dellal 

3814. SHR[ SANAT KU~AR 
MANDAL: Will tb~ Minister of 
FOOD AND CIVIL SUPPLIES be 
pleased to Itate : 

<a) whether tho Food Corporation 
of India bas rented more than ODe 

Guest House in tbe Capital at exorbicaDt 
rates ; 

(b) if so, tbe particulars of tbelc 
Guest Houses and tbo monthly rent 
being paid from expenditure 00 establish
ment aod other dar-to-cfay lacideDtal 
expenditure on maintenance ; 

(c) tbe av«ap occupancy of thclO 
Guest Houses ; 

(d) whether Government bad at auy 
stago considered the desirability of 
reserving some rooms in tbe Asb~ 
Yatri Niwas on long term room discOunt 
basis to save expendituro ; and 

(e) if not, tbe reasons tberefer 'I 

THE MINISTER OF FOOD .AND 
CIVIL SUPPUBS (RAO ·BIRBNDRA 
SINGH): <a) and (b). Food Cor
poration· of India bave rcorod oaly -OIIC 

Guest HOUle located in ODe of the DDA 
·flats in Delhi at Rs. 2400/- per moatb. 
It is looked after by two cafeIOI'Y IV 
employees of the PCI, besides a part Cimo 
sweeper eopgod at ·R.s. 75/-.pcr mODtb. 
Apart from tbis, the actual oxpondituro 
on account of water aDd electricitJ 
cbaqel iI also incurrod. 

( c) The average occupancy of tbis 
Guest House is about 70%. 

(d) The manqement or the Corpor
ation bad coasidered the desirability of 
reservinl some rooms in the . Asbok 
Yati'i Niwas but their proposal was Dot 
qreecI by the cooceraod autlaoritiel. 

(e) Does Dot arise. 




